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Shri Indrajit Gupta: Are we to
qnderstand that ever since coliahora-
tion in the field of oil with the
‘Soviet Union began several years ago,
up till now no Indian technician has
been sent abroad for training and
this is the first time that :t is going
to be done?

Shri Humayun Kabir: My hon.
friend is wrong when he thinks that
this is the first time....

"Shri Indrajit Gupta: I am asking
you. What do you mean by saying I
.am wrong?

. Shri Humaynp Kabir: For Darauni
88 people have already been trained.
For the Gujarat refinery 10 people
have been trained,

Shri Raghunath Singh: May I know
how the trainees are going to be
selected to be sent to Russia?

Shri Humayun Kabir: They will be
+taken preferably from the personnel
of ONGS or of the Refineries.

Bomb Explosions in Goa

»773. Shri D. C. Sharma: Will the
‘Minister of Home Affalrg be pleased
to refer to the reply given to Starred
Question No. 66 on the 18th Novem-
‘ber, 1964 and state:

(a) the progress made in the in-
vestigations undertaken by the Cen-
tral Intelligence Bureau in rcgarg to
+the series of bomb explosions roun:l-
about 20th June, 1964, in Goa; and

(b) the stage at which the matter
stands at present?

The Minister of State in
the Ministry of Home Affairs
(Shri Hathi): (a) and (b). The
investigation in this case was not

conducted by the Central Intelligence
Bureau but by the Goa Police in zlose
consultation with the Intelligence
Bureau. The investigation has been
completed and the case has since
been filed before the 1st class Magist-
rate at Margao. As the case is now
sub judice it is not advisable to go
into any further details at present.
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Shri D. C. Sharma: May I  know
whether the CIB collaborated with
the Goa Police as a matter of normal
routine duty or it was asked to do so
because of the lack of adequacy of
police personnel there?

Shri Hathi: It is not exactly a ques-
tion of lack of adequacy of police
personnel. If any State Government
asks for assistance, we generally give
it. Moreover, Goa being a Union
Territory, we had to give that assis-
tance.

Shri D. C. Sharma: May I know
it this outrage—of course, I do not
want to go into the merits of the
outrage......

Shri Hathi: Thank you.

Shri D. C. Sharma: May I know
whether for the trial of this outrage,
a very bad outrage, some special mag-
istrate has been appointed or a nor-
mal functioning magistrate in that
territory has been appointed?

Shri Hathi: We have not sopointed
any special magistrate.
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Shri M. C. Chagla: The Mudaliar
Committee’s Report was made only a
short time ago. I called a special
meeting of the governing body of the
CSIR to consider that. The govern-
ing body has considered it and we
are doing our best to implement as
many of its recommendations as we

have accepted and which, we think,
should be carried out.
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Shri M. C. Chagla: I have placed
in the Library of the House a bro-
chure which I have got specially pub-
lished by the CSIR so that Members
of Parliament should know what is
happening in our laboratories and, if
my hon. friend would look at that,
he will find a full report as to the
important researches made by our
laboratories, to what extent they
have been exploited and what is the
saving in foreign exchange. It is not
possible for me to say off-hand what
are the important things that they
have done; but, there is a brochure
which contains all the information
which my hon. friend seeks and if
he wants any more information, I will
‘be very happy to give it.
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Shri M. C. Chagla: The question

.does not really arise from this. We
-are talking of the laboratories.
st femA qemaw g A
FE@T |

Shri M. C. Chagla: I thought, T had
answered that question when it was
-put to me as to what was the money
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spent. That was before my time. We
are now talking of the work done in
the laboratories, the research, the
saving of foreign exchange and the
commercial exploitation of the re-
search. With respect to my hon.
friend, this question does not really
arise out of this.
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Shri Ranga:
question.
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Shri Ranga: Rs. 1 lakh are involved
in it; it is not a small matter.

Shri Tridib Kumar Chaudhuri: I
have gone through the brochure to
which the hon. Education  Minister
has just now referred. May I know
whether the savings is actual saving
secured by the country as a whole
or by the Government or by com-
mercial industries or is it potential
saving?

Shri M, C. Chagla: No, Sir; Rs. 22
crores is the money actually saved in
foreign exchange.

This is an important
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Shri Shree Narayan Das: In view
of the fact that the Reviewing Com-
mittee of the C.S.LR. has suggested
that the fundamental research should
mostly be carried on by Universities
and these laboratories should devote
much of their time for applied re-
search, may I know whether any
action has been taken in that direc-
tion?

Shri M. C. Chagla: That has been
our policy. The laboratories set up
under the C.S.IR. are intended for
applied research so that industrialisa-
tion should go ahead and fundamental
research is primarily meant for the
Universities.

Shri Hari Vishnu Kamath: Is it not
a fact that because of the relatively
unsatisfactory scale of emoluments
and servicé conditions in the national
laboratories, several young and com-
petent research scientists are attract-
ed to the private sector and, if so, what
ways and jmeans or incentives are being
devised by the Government to attract
them to these national laboratories?

Shri M. C. Chagla: We have recent-
ly revised the scales of our directors.
I am happy to tell the House that—
I preside over every selection com-
mittee—I find cases where youngmen
come and say, ‘“Although we are gel-
ting more money in the industry, we
want to come to the laboratories be-
cause we want to do research work.”
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Shrimati Savitri Nigam: Though

very useful and good work is being
done in these laboratories, I want to
make one complaint that the results
of various researches are not passed
on to the industry and others con-
cerned which could be utilised proper-
ly in time.
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Shri M. C. Chagla: Most cf them
are passed on. But I am taking steps
to see that there is a closer collabora-
tion between industry and our labo-
ratories. It is not correct to say that
we do not pass on the results of re-
search because some of them have
been commercialised and scveral of
them are under the process of heing
commercialised.

Text Books in Regional Languaies

775, Shri Vishwa Nath Pandey:
Will the Minister of Education be
pleased to state:

(a) whether it is a fact that the
Union Government have advised the
State Governments to bring out text-
books and dictionaries :in regional
languages for use in higher studies:
and

(b) if so, the reaction of the State
Governments thereto?

The Deputy Minister in the Minis-
try of Education (Shri Bhakt
Darshan): (a) and (b). A statement
is laid on the Table of the Lok Sabha.

STATEMENT

(a) and(b). As a preparatory step
towards the introduction of Hindi
and regional languages as medium of
instruction for higher education, thz
Ministry of Education has formulated
a scheme for preparation, translation
and publication of standard works of
University level in Hindi and regional
languages. It is being implemented
from the year 1960. In that year, the
Union Education Minister brought this
scheme to the notice of the Stute
Education Ministers and Vice-chan-
cellors of Universities and sought
their co-operation in mplementing it
through the Universities and the Aca-
demic Bodies of the State (overn-

ments., So far only the States of
Bihar, Rajasthan, Uttar Pradesh,
Madhya Pradesh, West Bengal,

Madras, Gujarat, Punjab, Myscre and
Maharashtra have agreed to partici-
pate in the scheme,





